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To.
The Registrar General, . .
Hon'ble National Green Tribunal, .

Principal Bench, 3
Faridkot House, Copernicus Marg,
New Delhi- 110001

~

mpliance of order

Subject: Regarding Submission of Additional Action Taken Report in co
116/2014, Meera

N7
dt. 16.06.2020 passsed by Hon’ble NGT, New Delhi in OA no- )
Shukla Vs Municipal Corporation, Gorakhpur & Ors. %

5
&

Sir,
e report dt. 14.10.2020 in above mentioned subject.

Please refer the earlier complianc )
ance of order dt. 16.06.2020 is enclosed herewith for g

Additional compliance report in compli

your kind perusal and further necessary action. :

Enclosures: As Above.
Your’s Sincerely,

I
shish Tiwari)
Member Secretary

Copy to: Shri Pradeep Mishra, Advocate, Supreme Court, B-235, Sector-19, Noida, G.B Nagar-
201301 for kind information & further necessary action. /

Member Secretary

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764



116/2014 Meera Shukla Vs. Municipa

Additional Compliance Report ©

”ROIC\':l’lrl.t.lr)Oilli of Order

Regarding illegal electric C'dnm':c'l'i’{)ulils
given  to  units operating without
consent or digging of tubewells
without  permission  of Central
Groundwater Authority, it has been
mentioned by SPCB that the consent
to establish an industry will be given
only after  prior groundwater
c_learance. It is recommended that
since it is an inter-departmental
matter. specific instructions may be
issued to all the departments by Chief

Secretary.

sphle NGT order d
rakhpur & Others

{ Hon'ble NGT order date
| Corporation Gorakhpur

, dl’nT(;rTliJlian

K&W/,K

ated 16.06.2020 in 0.A. No. 116/2014

d 16.06.2020 in O.A. No.

& others are as follows:

ompliance Status

passed by Hon’ble
Tribunal and in pursuant to decision taken by
Chief Secretary, Government of Uttar Pradesh
meeting dated 09.07.2020, Uttar Pradesh
power Corporation Ltd. (UPPCL) vide its
order dt. 02.11.2020 has made mandatory that
the permanent electric connection to the Red
& Orange category industries, will be
provided only after the valid Consent 10
Operate under Air & Water Act ar¢ issued
from the Uttar Pradesh Pollution Control

Board.

ce of order

Copy of the said order dt. 02.11.2020 is

attached as Annexure-1
Central Ground Water Authority (CGWA) has
mandated vide it’s notification dt. 24.09.2020
that no new bore well will be allowed without
it’s permission and have laid down the rates of
ground water abstractions for various usages.
District Magistrates are authorized for
imposition of Environmental Compensation in
case of default.
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